(j\,

Central Administrative Tribunal

Principal Bench,New Delhi, %;%E)
. CP-26/94 in
0A-470/91 '

New Delhi this the 6th Day of June, 1994,

Hon'ble Mr, Justice S.K, Dhaon, Vice-Chairman
Hon'ble Mr, B,N, Dhoundiyal, Member(A)

Shri Antony Natheu, \

S/e Shri V,J, Matheu,

R/o BG-S/SSA, Paschim Vlhar,

New Delhi, : Pet itioner

(By advocate Sh, Shyam Babu)

versus

17, Shri R,K, Thakkar,
Chief Secretary,
Govt, of National
Capital Territeory of Delhi,
Sy Sham Nath Marg,
Bel hi-54,

2, Sh, M,8, Kaushal )
Commissioner of ﬁollce,
Delhi Polics,

Police Headquarters,
I,P, Estatey,New Delhi,

3, Shri Ranjit Narain,
Deputy Commissioner ofPolice
(Headquarters-I),
Police Headquarters,I.P.Estate,
New Delhi-2, Réspondent s

ORDER(ORAL)
dellvered by Hen'ble Mr, Justlce S. Ko Dhaon,V,C,

The learned counsel for the applicant statss

. that in view of the order dated 26,5.94 passed by the

Deputy Commissioner of Police, this application may be
dismissed as not pressed, 'Accordingly, it is digmissed,

Not ices issued to ther espondents are discharﬁed.

No .costs, -
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